
- 	 CENTRAL ADM IN 1ST RAT lYE T RIB IJNAL 
ERNA}QJLAM BENCH 

A.No.213 of 1994 

Thursday this the 3rd day of Pebruary, 1994 

CORAM 

The Hon 4 ble Mr.Justj ce Chettur Sankaran Nair,Vjce Chairman 

The Hon' ble Mr.P.V. Venkatakrishnan,Adminj strative Member 

X.Ratnarnma, Part-time Sweeper, 
Mail Motor Service Unit, 
Thjruvananthaouram. 	 .. .Applicant 

(By Advocate Mr. Sasidharan Chempazhanthiyil) 

vs. 

Senior 	of POst Offices, 
Trivandrum North Divi sion, 
Thiruvananth apurarn. 

Chief Postmaster General, 
Kera].a Circle, Thiruvananthapurani. 

.3. Director General, Postal Department, 
New Delhi. 

4. Uflion of Tndia, represented by. 
Secretary,. Ministry of CQBmunictions, 

	

New Delhi. 	 ......Resporidents 

(By Advocate Mr. Nathew J Nedumpara,ACGSC) 

ORDER 

CHETTU R SAN KARAN NA IR ( J), VICE CHAIRMANm 

Applicant seeks regularisation of her serlices. 

Accordingto her, Annexure.A3 and J½nnexure.A6 support 

her claim. We find that she has made Annexure.A8 

representatidn and that it is pending àonsderation 

before 1st resondent. The representation dOes not 

contain any details. However, Sbandirig Counsel submitted 

fairlythat.the Original Application will be treated as 

	

pnting 	the representation and appropriate 

orders passed on the representation within three months 

from today. We make it clear that a fact •adjudiction 
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should be made regarding the details of seivice, 

and reference will be made to t he zules/judgnents 

governing the iibject, while passing an order• 

2. 	App 1 ic at ion is di. spo sed of with the afo re-. 

said directions. No costs. 

Dated 3rd Febxuary, 1994. 

P.V. I XATAICkISMAN 
ADMISrRATIVE NBER 

k32. 

HETTUR SANKARAN NA (J) 
VICE CHAIRMAN 


